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(Shri Raj Bahadur): (a) Yes. Sir.
The Indian Airlines Corporation 
Dakota aircraft VT-AUV, which took 
ofT from  Kumbhigram (Silchar) at 
12-50 hours I.S.T. on 5th May, 1957 on 
a .scheduled freighter service to 
Calcutta, crashed near Rathibari 
Police Station in Cachar District, about 
42 miles from Kumbhigram.

('>) No definite information about 
the cause or causes of the accident 
can be given till the report of the 
Chief Inspector of Accidents has been 
received.

CaIeutta IV.anKa.orc Coastal 
Canal

f  Shri Riixhunalli Singh:
89.  ̂ Shri K. G. J.Jeshinukh:

[_ Shri Bi‘ h’ -, unath Roy:
Will the Minister of Transport and 

®o*nfcuniealions be pleased to slate 
whether it is a fact that a 1J5C0 mile 
Ion;; coastal canal scheme linking 
Calcutta with Mangalore is under 
examination of Government?

The Minister of State in the Ministry 
of Transport and Communications
(Shri Raj Bahadur): The scheme to
provide continuous connection bet­
ween Calcutta and Man^falore by 
linki'i;; existing and providing new 
canals is under examination by the 
Committee on Inland Water Trans­
port set up by the Government of
India.
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N o t i f i c a t i o n s  u n d e r  t h e  A l l  I n d i a  

S o m c e s  A c t ,  1951.
The Minister of State in the Minis­

try >;f 1‘ ome Affairs (Shri Datar): I
beg to lay on the Table a copy of each 
of the following Notifications, under 
sub-section (2) of section 3 of the All 
India S'-’ Vices Act, iy51:—

(1) Notification No. S.R.O. 2735,
dated the 24th November, 
10f>(>, making certain amend­
ment to Schedule III-C to the 
Indian Police Service (Pay) 
Rules, 1B54.

(2) Notification No. S.R.O. 275,
dated the SGth January, 1957, 
m 'king certain amendment to 
1 . ! . All India Services (Pro­
vident Fund) Rules, 1955.

(3) Notification No. s.n .n  340,
dated the 2nd February. 1957, 
making certain amendments 
to the All India Services
(Leave) Rules, 1955.

(4) Notification No. S.R.O. 539,
dated the 23rd February, 1957, 
m iking certain amendment to. 
Schedule III-B to the India#'




